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Misc.(Crl) Case No. 225/2021 

O R D E R 

 

28-07-2021 

Seen petition No. 758/2021 filed by Md Abdul Khaleq seeking bail for 

accused Md Amjarul Islam who was arrested on 30-06-2021 in connection 

with Tezpur PS Case No. 1259/2021 u/s 376/417/506 IPC. 

I have heard the learned lawyers appearing for both sides and also 

gone through the contents of the case diary. 

Learned counsel appearing for the State contended that there is 

material against the accused person as the accused having committed rape 

on the victim, later on refused to marry her. 

On the other hand, learned counsel appearing for accused submitted 

that victim is a full grown lady of 30 years old and she was already married 

with another person having three children but leaving her husband she has 

been residing in her parents’ house and developed relation with the accused 

with her own volition. But, when accused refused to marry her, the present 

case has been filed. 

Having heard the learned lawyers appearing for both sides and on 

careful perusal of the case diary including the statement of the alleged victim 

recorded by Magistrate u/s 164 Cr.P.C. it is seen that the victim is 30 (thirty) 

years old and she has three children from her earlier marriage and admitted 

the fact that she had relation with the present accused since the last two 

months. Though, there is allegation of physical relation but the case has 

been filed only for not marrying the victim by accused. 

On perusal of case diary, the alleged victim appears to be consenting 

party in sexual relation with accused and she made the allegation when the 

accused refused to marry her. 

Therefore, considering all the factors into account, accused Md 

Amjarul Islam is enlarged on bail of Rs. 30,000/- (Rupees thirty Thousand) 

only with one local surety of like amount to the satisfaction of the learned 

Elaka Magistrate I.D. Jail. 
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Send back the case diary in seal cover. 

  Accordingly, Misc(Crl.) case stands disposed off. 

   

   Sessions Judge 
 Sonitpur, Tezpur 


